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Xhe Deputy Minister in the Depart-
mgnt of Social Welfare (Shrimati
@handrmasekhar): (a) Precise infor-
maton is not available as no survey
m the matter has been conducted so
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consultation with the Planning Com-
mission and the State Govtrnments
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Shrimati Chandrasekhar: A national
survey of beggars is not an easy
thing . A lot of money will have to
be spent.
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Shrimati Chandrasekhar:  There
are beggar homes in each and cvery
State, and whenever beggars are seen
roaming about they are rounded up
and put into these beggar homes. The
State Governments take both penal
and....

Mr. Speaker: He is now talking
particularly about railway platforms
and public places =~ where foreigners
also come, and this creates g very bad

far.

(b) to (d). The subject falls pri-
marily within the sphere of the
States. Some Statés have passed anti-
deggary legislation. Some of these
@itates have what are variously called
Beggar homes, poor houses or work
eentres. The Planning Commission
sat up a group to examine the matter.
As a result, a provisional scheme to
#ry out a pilot project in about 40
eentres which have tourist attraction
& are places of pllgrimage has been
drawn up for the 4th Plan. The mat-
far i being further examined in

impression. Is anything being done

about that?
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Shrimatl Chandrasekhar: As I said,
the question of these people being
given work will be taken up in the
Fourth Plen.

Shri Bade: In this socialist pattern
of society about which our Govern-
ment speaks so much, is the Govern-
ment aware that they have not made
any definition of beggar? There are
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two sorts of beggars, political beggars
and street beggars. Even in Delhi
they have not made any survey of
political beggars and strcet beggars.

Mr. Speaker: about
Delhi beggars?

Any survey

Shrimati Chandrasekhar: There was
a survey made in 1955 of Dclhi beg-
gars. Then it was said to be about
3,000 people. Now I think it must
have increascd at least two fold.
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Mr. Speaker: What answer can 1
get about political beggars?

Shri Hem Barua: May we have a
definition from you of political beg-
gars?

Mr. Speaker: Ail of us are included
in that list!

Dr. L. M. Singhvi: Is the govern-
ment aware of the widespread feel-
ing that the present proportions of
the beggary problem in the country
are a consequence of the studied in-
attention and the utter, cealculated,
heartless neglect on the part of the
government to solve this problem and
it so why has the government pot im-
plemented the recommendations spe-
cifically made by the study group of
the Planning Commission, particular-
ly in respect of occupational train-
ing and a common law for the country
to eradicate beggary?

Shrimati Chandrasekhar: The Plan-
ning commission appointed a com-
mittee to go into this question of
beggary and vagrancy and also juve-
nile delinquency and the report was

bmitted to the Pl i C i
sion, The government have formula-
ted certain schemes in consultation
with the planning commission and the
state governmentg and something will
be done in the Fourth Plan.
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Shrimatl Chandrasekhar:
long question.

It is a

Mr. Speaker: 1 also cannot help
ker in this respect. 1s  there  any
scheme before the government to re-
habilitate or to re-employ those
beggars that are now in the country?

Sbrimati  Chand Thewe
are a number of beggar homes amd
work centreg in almost al] the States.
In the Fourth plan we are going e
have a number of such work centres.
We spent Rs. 156 lakhs in the Third
plan; in the Fourth, we are allottimg
Rs. 3 crores.
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Shri Nath Pai: The hon. Minister in
her first reply said that no accurate
statistics and data are available. How
does one reach the status of beggar?
Has any definition been made? Is it
the quantum of the income or the
factum of begging? As for the
quantum of income, according to the
latest survey by Dr. Lokanathan, in
the rural areas the daily earnings of
an Indian rural worker is 13.5 naye
paise while some beggars earn more
than this. Will it now, therefore, be
right to say that perhaps a majority
of the countrymen in this country
are beggars?

Mr. Speaker: Mr. Banerjee.

Shri Nath Pal: I want a reply to
my question.

Shri Harl Vishau Kamath: What is
the criterion—he has asked?

Mr. Speaker: The
say that.

dictionary can

Shri Nath Pai:
Sir....

You are learned,

Mr. Speaker: Every man has his
own deficiencies.

Shri Nath Pal: I want a reply.
There must be some criterion about
who is a beggar. What makes a man
a beggar? Is it the fact that he
begs or is it the quantum of daily
income?

Shrimati Chandrasekhar: We have
two methods of dealing with beggars:
those who are need-based and those
who need correction. I think who-
ever begs— (Interruption).

Mr. Speaker: A beggar is one who
goes about and asks for money for
his consumption, or a beggar is one
who has the lowest income and who
cannot sustain himself. What is the
criterion?

8Shri Hari Vishnu Kamath:
atick, eriterion, standard?

Yard-
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Shrimati Chandrasekhar: It is the

first one: those who ask for alms.
Several hon. Members rose—
Mr. Speaker: What should I  do?

Shri Tyagi:
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Shri Raghunath Singh‘ It is most
highly objectionable.

Shri 8. M. Banerpee: I would like
to know whether it is a fact that
beggars in our country have recently
been encouraged for further begging
because of Shri Subramaniam’s ap-
proach to al] countrieg for aid. I
want to know whether they have
given encouragement or not—It
should be answered, Sir.

Mr. Speaker: How can this be ans-
wered?

Shri S. M. Banerjee: They are no
doubt being encouraged.

Mr. Speaker: He can argue it and
say.

WRITTEN ANSWERS TO
QUESTIONS

Ring Railway for Delhi

*214. Shri Yashpal Singh:
Shri Balmiki:
Shri Bagri:
Dr. Ram Manohar Lohis:
Shri D. D. Puri:
Will the Minister of Raflways be
pleased to state:’
(a) the progress so far made in the

construction of Ring Railway around
Delhi;

(b) whether the work is much be-
hind the schedule; and

(c) the steps taken by Government
to complete the project in time?





